FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S OM KRISHNA DEVELOPERS PRIVATE LIMITED
ENGAGED IN REAL ESTATE ACTIVITIES AT NEEMRANA AND HARIDWAR
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN & CIN/ LLP No.

Om Krishna Developers Private Limited
PAN NO. AAACO8889]
CIN: U45200DL2006PTC155377

2. | Address of the registered office Registered office: -
H-10/103, 1ST FLOOR, EXPRESS ARCADE
NETAJI SUBHASH PLACE, PITAMPURA,
NEW DELHI, Delhi, India - 110034
3. | URL of website NA
4. | Details of place where majority of | Neemrana, Rajasthan and Haridwar, Uttarakhand
fixed assets are located
5. | Installed capacity of main products/ | Not Applicable
services
6. | Quantity and value of main products/ | Not Applicable
services sold in last financial year
7. | Number of employees/ workmen NIL
8. | Further details including last available | URL for Last available financial statements as
financial statements (with available at MCA and List of Creditors:
schedules) of two years, lists of | https:/drive.google.com/drive/folders/IBOQH]X
creditors are available at URL: zlHAig OyLmYAMT-
nKigdKOTne?usp=drive link
9. | Eligibility for resolution applicants | URL for Detailed Eol Documents:
under section 25(2)(h) of the Code is | https://drive.google.com/drive/folders/1kWpiPIW
available at URL: _Neqy6E0eeiYZXh26PubrCbBi?usp=drive_link
10. | Last date for receipt of expression of | 16.08.2026
interest
11. | Date of issue of provisional list of | Upto 26.08.2026
prospective resolution applicants
12. | Last date for submission of objections | Upto 31.08.2026
to provisional list
13. | Date of issue of final list of | Upto 10.09.2026
prospective resolution applicants
14. | Date of issue of information | Upto 15.09.2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution | Upto 15.10.2026

plans




16. | Process email id to submit Expression | Process email id: okd.cirp@gmail.com and
of Interest physical copy at Building No. 11, 03rd Floor,
Hargovind Enclave, Vikas Marg, Delhi-110092.
17. | Details of the corporate debtor’s | NA

registration status as MSME

*The project of the Corporate Debtor is presently not registered with RERA, BIDA or any other
competent development/regulatory authority, as per the information and records available with the

Resolution Professional.

Date: 17.07.2026
Place: Delhi

CMA Vijender Sharma

Resolution Professional - M/s Om Krishna Developers Private Limited
Registration no. IBBI/IPA-003/IP-N00003/2016-2017/10022

Address: VRSA INSOLVENCY PROFESSIONALS LLP

Building No. 11, 3rd Floor, Hargovind Enclave, Vikas Marg, Delhi-110092
Reg. Mail Id: vijender@vsa.net.in, Process Mail id: okd.cirp@gmail.com

Ph: 9810166877, AFA valid upto 31.12.2026
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Public Notice
To WHOMSOEVER IT MAY CONCERN

Thag i o inform the General Public thal following share certificate of DABUR INDIA

LIMITED having its Registered office at 8/3, Asaf Ali Road, New Delhi, Delhi-110002
reglsmrec.m nams of 1he f'::! r:rmr*g Shareholder's nave heen lost them

Name of the Folio No. Certificate Distinctive Mo.of | Face
Shareholder No. No.(s) Shares| Value Rs.
. 32200 | 25528651-206280950 | 100 | 10v-
dl RAmar ! 105555 CIDE1E-:13?[I-WEIE!}E-EH 2000
; oA DILB0AG0TAL L i
Panl (Deceased| 81583 | 601314539-601315538) 1000 | 1"
|| 87712 |605596748-605507747| 1000 |

The Public are hE"EEI:l"-..ﬂLI ioned aqalnsl purchasing or dealing in any way with the above
referred share cenificates

Ay person who has any claim in respect of the said share certificaters should lodoge such
claim with the Camgpany or 18 Regisirar and Transfer Agents KFin Technologies Lid,
Selanium, Tower B, Plot 31 & 32, Gachibowli, Financial District, Nanakramguda,
Hyderabad, Telangana-500032 TEL: 1800 305 4001 within t5 days of publication of this
notice after which no claim will be entertained and the Company shall proceed to issue
Duplicate Share Certflicate’s,

Place : New Delhi-110002
Oate: 17.07.2020

NAME OF SUCCESSOR
Deepa Pant

"Form No, INC-26"
[Pursuant bo rule 30 the Companies (Incorporation) Rules, 2014)
Advertisement to be published in the newspaper for chamge of
Registered office of the company from one state to another
Before the Regional Directer (Northem Region), Ministry of Corporate Affairs, New Delhi
In the matter of sub-sechan (4} of Sechion 13 of Companies Act. 2013 and clause {a) of
suib-nde (5] of riga 30 of e Compares Incomaralion) Rules, 2014
AMD
In the matier of Jetra Infrasiructure Privaie Limited
having i&s registered office-at
Plot 431, Kh 175 Kakrola Housing Complex, South Wesi Delhi, Dwarka, Delhi, India, 110073
Pafifioner
Malice 5 hareby givan b the General Public el the Compeny proposes 1o meke spplication i
the Regional Director, Delki, Morihern Region Directoraie | /Cendral Governmend under section
13 of the Companies Act. 2013 seeking confirmation of alteration of the Memorandum of
Agsociation of e Company 0 temms of the special resoligion passed al the Exira Ordinary
zenaral meating held on Tharsday duly 09, 2026 to enable tha Company o chanpe itz Regiztersd
Office from "Mational Capilal Tarfory OF Dalb™ ko *3kata of Maharashira®,
Any person whose interest i likely o be affected by the proposed change of the regesienad
affice of the Company may daliver aithar on e MCA postal ir.-.-.-.-r.mu:a..f_:cu.iu'l by Tiling investar
complaint form or cause o be delvered or send by registersd pos! of hisher obactans supportad
by an affidavit siading the nature of hisher mnberest and grounds of cppositan 1o he Regonal
Direclor, Dalki, Morthem Region Direclorale | at the address Ministry of Carparate Affars, b
Flaar, IFG) Tower,. 87, kehn Place, New Delhi - 11018 witin fourlesn days of ihe.dale of
publicalion af this nolice with a copy fo Ik applicant company, al s rapsierad offica al ke
ackiress mentioned below,
Piot 431, Kh 15 Kakmola Housing Compiex, South West Delni, Dwarka, Oeini, incea, 110074
FOR JETRA INFRASTRUGTURE PRIVATE LIMITED
HEMANG BHATT

Director
DM 11551

Ciata: 170712026
Place: Defi

PUBLICATION FORM NO. 1
DEBTS RECOVERY TRIBUNAL, LUCKNOW

Fart of Uttar Prmh zh)

o

{Area of Jurisdiction :

OFFICE OF RECOVERY OFFICER

600/1 University Road, Near Hanuman Setu Temple, Lucknow - 226007

DRC NO. 10/2023/ LKO

{(NOTICE UNDER RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX
ACT, 1961 READWITHSECTION 29 OF DEBTS RECOVERY ACT, 1993)

Indian Overseas Bank Vs. M/s Fresh Food Industries & others.
Te,

4.0, No.1 M5 Fresh Food. Industries, Khasra Mo, 8, Village - Datawall,
Geshupur, Garh road, District - Meerul through its sabe proprietor Smit. Vindesh
Goal,

J.0. Mo.Z Smit, Vimlesh Gosl wife of Sri Meeraj Goel, o House Mo, 170,
Parvesh \Vihar, Shastri Nagar, District - Meerut

J.0. No.3 Smit. Munesh wifie of Sri Muneesh Kumar. rfo House Mo, 191, Parvesh
Vihar, Shasti Magar, District - Meerut,

J.0. Mo4 SriAmbu| Goel son of Late S Rajandra Kumar Geel, rfo House Mo,
39415, Nehru Magar, (zarh Road, district - Meerut

J.00 N0 5 Smt, Swali Goel wife of 30 Ambuj Goal, o House Mo, 3945, Nehru
MWagar, garhroad, District - Meerut,

1- This & to notify that a sum of Re.3,73,02,673=00 (Rupees Three Crore
seventy Mine Lacs Two Thousand Six Hundred Seventy Three Only)
fogether with pendenilite and futore inlerest @ 12% per anmum w.ef,
11.08.2017 till the loan/ total amount fully liquidated with its costs joinly and
geverally in i3 realization, has become due from you as per the cerificale
bearing No. 10/2023 dated 08.08.2022 in O_A. No. TOS/2017.

2- You are hareby directad 1o pay tha sum within 15 days of the publication of
this Motice, failing which the recovery shall be made in accordance with the
Recovery of Debts Due to Bank and Financial Institutions Act, 1993

3-You are hereby ordered 1o declare on Affidavil the particulars od assets onor
before 23.07.2026

4- You ara hareby orderad o appear belfore the undarsigned on 23.07. 2026 at
11:00 AM,. for selffing down the terms and conditions of the proclamation of
sale,

S-in addition tothe sum aforesaid you will alsobe llable to pay

Detalls of Costs :

Application Faa Hs. 1,50,000=00
Advocate Fee Hs. MILL
Publication Charge Fs. MILL
Mizc. Charges Fs. MILL

Given under my hand and Seal on this 11th Day of March, 2026,
Recovery Officer -ll

Debts Recovery Tribunal, Lucknow.

Form No, 16
[See Regulation-33 (3)]

OFFICE OF THE RECOVERY OFFICER

DEBTS RECOVERY TRIBUNAL DEHRADUN

Paras Tower, 2nd Floor, Majra Niranjanpur, Saharanpur
Road, Dehradun

WARRANT OF ATTACHMENT OF IMMOVABLE PROPERTY
R.C. No. 420/2018 Date : 17.06.2026

Indian Overseas Bank Vs M/s Arya Dairy Farm & Ors.
Tay,

F

Advocate Mr. Sashant Kannaujia,

Ld advocate Commissionaer,

Whereas [(C.0.)

CO. 1: Ms Arya Dairy Farm, Bhaneda Jat, Tehsil & District- Shamll threugh its
sole Propriator Devendra Kumar,

CD.2: Devendra Kumar, 5'o 5h, Rajveer Singh, Rio Bhaneda Jat, Pargana, Tehsil
& District- Shamii,

CD.3: Ravindra Kumar, 5/'o Sh. Rajveer Singh, Rio Bhaneda Jat, Pargana, Tehsil
& District- Shamli.

CD.4: Rajwear 3ingh, 3o Late Sh. Mahendra Singh, Rio Bhaneda Jat, Pargana,
Tehsil & Disfrict- Shamili.

CD.5: 5mt, Kamla Devi, Wio 5h. Mahendra Singh, Rlo Bhaneda jat, Pargana,
Tehsil & District- Shamili.

was ardared by the Recowary Certificate of this Tribunal passed on the day of
24.11.2018 In T.A. Mo, 200 of 2018 to pay to the Applicant Bank/F.1. Indian Overseas
Bank tha sum as nolad bedow, and winareas the said has not baan paid.

Recovery Certificate I:-i.ﬁ'tEl'IIS

Whereas (C.0.) have failed to pay the sum of Rs,
1,15,51,000/- (Rupees One Crores Fifteen Lakhs
Fifty One Thousand only) along with pendent-lite and
fulire interest @ 10.00% per annum slmpbs rate an
raducing balance from the date of fling of the DA being
09.01.2017 1ill reafization with costs of Rs. 2,07 000/
haq tle-rn-mp ::ue agmn*—‘.ﬁ you

Hs I ﬂﬁ 05 ?32.’-

al Interest
urther interast

Princi
Cost

Total dues as on
10.06.2026
This is o command you bto attzch the immovabds property of the saikd Certificate Debtar
and unless the sakd shall pay 1o you the above said sum and the costs of this
attachmenil, b hald the samea untif further orders from the Racowverny Officar.
You are further commanded o retum this wamant an or befose the 03.09. 2026 with.an
andorsemen] cerlifving he day on which and manners inwhich [ has been executed, or
why it has nol bean execuled
Ghven undear my hand and the seal of the Tribunal, this17th day of June 2026,

Schedule of property

1. Agriculiural land Khaia no. 00162 (Fasli 1422 to 1427} (previcus khata
khataunl ne. 00165} bearing khasra no. 466 measuring area 08583 hect.
Situated at Vill. Bhanera Jat, Pargana & District Shamli, Uttar Pradesh.

2. Agricultural land Khata no. 00223 (Fash 1422 to 1427} (previous khata
khatauni no. 00188) bearing khasra no. B8 measuring area 1,63 hoct, khasra no,
462 measuring area 0,0886 hect, and Khasra No. 465 measuring area 2.984 hect.,
total land measuring area 4.7026 hect. Situated at Vill. Bhanera Jat, Pargana &
District Shamii.

Recovery Officer
DEBETS RECOVERY TRIBUNAL DEHRADUN

HINDUJA HOUSING FINANCE LIMITED

Registared affice al 27-A, Developed Iredustrial Esfate, Guindy,

HHD‘.I«.I\.'.
Chennal - 600 032, Tamil Nadu, E-meall : auctionhindujzhousingfinance. com K i—

CONTACT PERSON DETAIL: BRAJESH AVASTHI - 29153 07855, FOMESH HUMAR - 75524 DO142:
HARIZH CHAND YADAV - 700 25654; RAHUL VASHESHT - 07013 92447

DEMAND NOTICE Under Section 13[2] O The Securitization And
Reconstruction Of Financial Assets And Enforcement OF Security Interest Act,
2002. The undersigned being the authorised officer of HINDUJA HOUSING
FINANCE LIMITED under the Act and In axercise of the powers conlerred under
cection $3{2) of the Act, read with the Rule 3, issued Demand Nolice(s) under
ection 13(2) of the Act. calling upon the following borrower(s) to repay the
amount mentipned in the respective notice(s) within &0 days from the date of
receipt of the said nobice. The undersigned reasonably believes that the
borrower(s) arg avolding the service of the demand notice(s), therefore the
seryvice of the demand notice is being effected by affixation and publication as per
the Rules. The contents of the demand notica(s) are extracted herain below:

LAN ¢ Borrower(£) /Co-Borrower(s) / Guaranlor(s) / Address | Demand Nofica
DL/BI/BLIN/ADDD00Q411. 1. Mr. Dara Singh 5/o Dharamvear, 2. Mrs. Dalg & Dutstanding:
Varkha Dewl W/o Dara Skngh. VIl - Saray, Pargana - Basta, Tehsll - F:“E‘FHEEE;‘_{"
CHANDPUR, Dist - Bijnor, Uttar Pradesh, India - 246734 | NPA Date: 05- [ ni-S1s
06-2026] 13t Schedule of the property - Schedule o the Properly

{complate property address with ServeyBhasra/Plot Mo. ate, as per Sale Deed): A Rezidendial
Flol, KHAERA NO 95ML , Area - 421.6 Sg. M., Vill - HISAMPUR, PARGANA - BASTA, TEHSIL-
CHANDPUR. DIST - BLINOR, U.P India - 246734, Boundaries:- Norik; Plal of Bishambhar,
South: 25FT. Wide Road, Eask: Photof Vipin, West: House of Diwakar

DL/B1)/BIINADDDO0OBZD. 1. Mr. Rajpal Singh S/0 Chazzu Singh, 2. Mrs.
Swureshana Sureshana Wio Rajpal Simgh,. Mohalla - Ambedkar Nagar,
Kasha - Haldwra, Pargana - Daranagar, Tehsil & Disiricl - Bijnor, Uktar
Pradesh, 246701 | NPA Date; 05-06-2026] 1st Schedule of the property - Schedule of fhe
2 | Properly (complete properly address Wilh Survey khasra/plol No. Elc, Az Per Sabe Deed): A
Residential Housa No, 32 Bearing Khasra No, - 3180, Area Measuring 30,72 Sg, Mir,, Maohaila -
Ambedkar Nagar, Kasha - Haldura, Pargana - Daranagar, Tehsil & District - Bijnar, Uttar
Fradesh, 246701, Bowndaries:- North: House OF Ram Kunwar, South; House OF Sanjay, East;
House 0 Sureshk, West 4 FI. Wide Rod

DL DHAM ADABRIT 35, 1, My, Mahd Sateem 5o Shabbir Ahmad, 2.
Wrs, lshrat Jahan Wio Saleem Abmad,, Makswod Ali Road, Mohalka - Peer
Ka Bazar, Oasha & Pargana - Syehara, Tehsil - Dhampor, District Bijnor,
Uttar Pradesh - 246746 | HPA Date: 05-06-2026 | 135t Schedule O The Praperty - Schedule Of
3| The Property (compilele Property Address With Sorvey ' khasra plol No. Elc, As Per S3le Deed):
A Residential House Magar Palika Parishkad No. 64, Admeazsuring 67.47 Sq Mir, Situated Al
Maohalla Peer Ka Bazar, Qagha & Pargana - Syohara, Tehsil - Dhampur, District Binoe, Ukkar
Pradesh - 246746 . Bowndaries:- Norih: Hosse O Rahis Ahamad, Soufh: House (4 Irghad, East:
Houza Of Shareal Ahemad, Wesi: 6 Mire Wide Road

DLBLKOTD/ADMIORIOSZ. 1. M Mayank Choedlary 5/o Ashaani Kumar,
2. Mrs. Vandana Devi Wo Ashwani Kumar,. Village - Kherpur Jageer, [k %
Pargna - Budpar, Tehsil - Chandpuer, Dist - Bifnor, Uttar Pradesh - 246734 | BEELTRITRI R el
P WPA Dale: D5-06-2026| 1st Schedule of The Propardy - Schedule 0f The Property {complede

Proparty Address With Survey/khasra/plod Ne. Eic, As Per Sale Dead): A House Admeasuring
Area 154,67 Sq. Mirs, Dut Df Khasra Mo, 16,7, Skuated At 2037 Vilkage - Kherpur Jageer, Pargna-
Budpus, Tehsil - Chandpar, Dist - Bignor, Uttar Pradesh - 246734. Boundaries:- North: Plot 01
Domor's, Soulh: 20 F. Wide Road, East: Farm Of Hari Singh, West: Plot Of Denor's

DL/BLINAGL/AIDOOB0051, 1. Mr. Ali Sher 5/o Chiddu Akmad, 2. NMrs. JRERAUENESIELES
Khushmida Khushmida W/o Ali Sher,. Vill - Sela, Po - Lodipur Milak, IRt
Pargana - Budupur, Tehsil - Chandpur, Bijnor, Uttar Pradesh, India - MEERURERILRTF
5 246727 | NPA Dade: 05-06-2026| 13t Schedula of the Property - Schedube 01 The Praperly

{complete Property Address With Survey,'khasra/plot o, Eic. As Per Sale Deed): A Plal Area
Admeazuring 0.0411 Heclars le 491.55 Sqyds. le 411 Sgmir., Dul OF Khasra Mo 242 Situated A1
Village - Sela. Tehsil - Chandpur, Dist. -bijnor (u.p) - 246727, Boundaries:- North: Khet 01
Selber, South: 14 FL Wide Road, East: Badruddin Alias Badlu, West: Khbat 01 Algan

DL/SHR/SHRP/ADDODDOBSS. 1. Mr. Aman Eumar 5/o lsam Singh, 2. Mrs,
Pinki Pinki W/s Rman Kumar,. Vill- Dubarkl , Tehsil - Rampur Manikaran,
Disl - Baharanpur, Ultar Pradesh. India - 2474567 | NPA Dade: 05-0&-

006 2026 &

Rs. 5,67 498/-
az on 13,06 26

JOL06 2026 &

Rz 553 861,
a5 on 13.06. 2028

F0.06. 2025 &
Rs. 11,71, 705/-

as o 13.0 ."-I].EE
B 2028 ] 158 Schadule Of The Property - Scheduls Of Tha Properly [complele Proparty Addnass
With Survey 'khasra/plat No, Etc, As Per Sale Deed): A Residential House Bearing Khasra Na,
252, Area Admeasuring Area= T80.36 Sqmir, Sitwated At Village - Duharki, Tehsi - Rampur
Maniharam, Disirict -saharanpur, Uttar Pradesh - 247451, Bownd arées:- Morth: Land (4 Aman,
South; Road 20 Ft Wide, East: House OF Rohil Kumar & 20 Fi Wide Road, West: Land Of Aman

DL/SHR/SHAP/AODOODT239. 1. Mr. Suraf Pal 50 Mange Ram, 2. Mrs. EERRLRSIECES
Rajbiri A G/ Sural Pal,. Aspatal Colany , Thanabhawan Shamii ,, Urban , ICEKGEE AL
Dist - Shamii, Uttar Pradesh , India - 247777 | NPA Date: 05-06-2026 ] 15 BESURER LRSF
7|Schedule Dt The Property - Schedule Of The Property 1-.-.um;na|u Property Address With
Swrveykhasra’plol Mo, Eic, As Per Sale Dead): A Residential Plal Na. - 33 Bearing Khasra Na.-
1536, Area Admeasuring 167.22 8q. Mir, Gram - Shekpura Kedeam, Dar Abadi Krishnapuwram
Calony, Tehsil & District - Saharanpor, Wtar Pradesh, 247007, Boandagies:- Morlh: Road 20 Ft
Widg, South; Plof Mo, 24 Gupta Ji, East: Plot No. 34 atender Kumar, West: House 4 Pritam Singh

DL/SHR/SHAP/ARDOO01008. 1. Mr. Nafees N 5/0 Rashid hmad, 2, Mrs, JEEL -Eﬁfﬂ?" &
Rubina R W/n Nalees, #1843, Near Doclor Jaid, Banjaraan, Nakur, BRIl
District - Sakaranpur, Ular Pradesh - 247342 | NPA Date: D6-04-2026 | BEUNERILEP:
g| 1t Schedule of the Progerty - Schedule 0 The Property (complele Property Address With

SurveyKhasra/plol Na. Ele, As Per Sale Deed): A Rasidential Plal Bearing Khasra Mo - 845,
Aroa Admaasuring 42 Sq.mir, ¥ill - Makur Bahar Hadood, Tehsil - Nakur, Dist - Saharanpur,
Utiar Pradesh - 247342, Boundaries:- Morth; Raad 12 Fi Wide, Soufh; Land (F Seller, East: Plot
0f Dmveer, West: Plod Di Selier

{1t sl Borrower Guarantor fail to make payment bo HHFL, a5 aforesasd, HRFL miy procead
against the above secured agsets as 13{14) of the said act and applicable Rules entirely af the
risks, costs and consaquendge of the Borrawer Guarantor

Place: Utar Pradesh [abe ; 17.07. 2026 50/~ Autheeisad Oicer- For HINDUJA HOUSING FIRKRCE LIMITED

SITAARA HOUSING FINANCE LTD
(Formerly known as Sewa Grih Rin Lid)
Registered office: 1=t Floos, 216/C-12, Oid Ma. C-12, Plat Mo, 13-8, Guru
Hanak Pura, Lazmi Nagar, Dethi - 1100%2- Dethi - India

T Sl'l'.l.ml.mﬂﬂHHMLHITEH{WEH‘!’IHMA&EEW&EHIHIIIIII.IHTEEL
Officer, Mr. Manish Komar, Mobfle Mo, $991591550, Email 1D — manish_kumard

i Auﬂlm Bitvice Frnuid-r = C1 Mndia Privite leilld Cartaét Pergon -
Michile no, T9TTTO1080

ited.in
Manniir,

E-AUCTION SALE MOTICE
|5ae Rule &(&) & (7) read with Rule (1) Security interest (Enforcement) Rules, 2003

Notice is hercby given 1o the public in general and to the Borrowes)s: and Guarantos's in
particilar by the Authorized Cfficer of Sstaera Housing Finence Limited (Formerly known
g5 Sewa Grib Rin Limited) that physical possession of the below mentioned properties
morigaged to Sitaara Housing Fnance Limitved (Formerly known as Sewa Grib B Limdted)
1Secured Creditor) hawe glready been teken over undar provisions of the Securitization and
Reconsiruction of Financial Assets and Enforcemont of Security Interest Act, 2002 [54 of
202) and whesees the secured craditos actng throogh s Autharized Officer in exerciza of
its nights under Securifization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 will put below mertioned properties to E-auction for the recovary
of amaunt due {glongwith ferther inferesd, charges, eic) from Bommower, Co-Bomower (5] end
Morigagor (3],

Offers/Hid are invited by the undersigned far pur._hase of immovable property, as dascribed
hereunder, which i5 in the physical possessson, on 'A% 1s Where Is Basis”, "As |5 What |5 Basis'
and ‘Whatever Is There Is Bazis’, and "Without Recourse Basis” as such ala 15 without any
kind of warranties and indemaities.

The below merboned properties will be sodd by way of Online E-Auction hrough webstte
https: fwww.bankesuctions.com and will be conducted throogh the SGRL aparoved onfina

NOTICE

Notice is hereby given that the Certificate(s) for the under mentioned Equity Shares of
HAVELLS INDIA LIMITED have been lost / misplaced. Without transfer deed. Due notice
thereof has been given to HAVELLS INDIA LIMITED and I/ We have applied for the issue
of Duplicate Share Certificates.

SI. Name of the Folio | Certificate Distinctive No No. of Shares

No. Shareholder No
1. SUMAN KUMAR | 0015102 281 1756001-1764000 8000

Any person who has a claim in respect of the said Shares should lodge such claim
along with document proof with HAVELLS INDIA LIMITED at its Registered Office
having address 904, 9th Floor, Sur¥a Kiran Building, K.G. Marg, Connaught Place, New
Delhi - 110 001. within 15 days from this date else will proceed to issue dupllcate
certificate(s).

Place: Delhi
Date: 16-07-2026

Name of the Shareholder/Claimant
SUMAN KUMAR

FOEM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S OM KRISHNA DEVELOPERS PRIVATE LIMITED

ENGAGED IN REAL ESTATE ACTIVITIES AT NEEMRAMNA AND HARIDWAR
(Under Regulation 364 (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS
1. [Mame o the corporate debdar along wlllﬂﬂm Erishna Developers Private Limited
PAM & G/ LLP No |PAN NO. AAACDERSS
{CIN: U452000L2006PTC1 55377
|Registered office: -

[H-100103, 15T FLOOR, EXPRESS ARCADE
(WETAJS BUBHASH PLACE, PITAMPLURA, MEW
{DELHI, Delhi; Indis- 110034
3. |URL of websie [MA
4. |Details of place whers majority of fikad  |Maemrana, Rajasthan and Hesidwar,
assels are locabad | Uttarakiand
5, |nssalled capacity of main producis’ | ot Applicable
| services
g, | Cduantity and vasue of main products’
sarvices sold i fast inancial vear
7. | Mumbsar of amployees’ warkmen {MIL
8. [Further detsls including la=i evailable  |URL for Last available financial statements
fmancial stabements (with las available at MCA and List of Creditors:
schedules) of bad years, lists of |iips:idrive.google.comidrivafolders1BO
cristifors are availabla al URL! [QHEz T HAIG. fyLmYAMT-nKigdKOTRe

| Fusp=drive link
UHL for Detailed Eol Documants:
hitps:fidrive.googhs comidrivefoéders TWRIPHY

_MNegybEDeeY ZXh2EPUbrChBI sp=drive_link

2. | Address of the registered office

Mot Applicable

9, |Elgibiity for resaluticn applicants under
saction 25(24h) of the Code ig
u-.-mdh:e al URL

b o s s e il e s AL

10| Last date for recelpt of expression of | 16,08.2025
imlerast
1. | Dabe of istue of provesaanal st of | Uipto 26082028

presgective resciution appficants
12.|Last date for submission of objections o) Upto 31,08 2035
| FITOAE wainal st

13.[Date of issue of final st of [:-rnsper e
ressoiulion appascants

14| Dhate ol i==ua ol Infarmalan
mamrandum, eveliation matriz and
request far resolution plans to
prosgschig fesolulion applicanty

15, | Last date lor subrmgsion o resclulion

“[Upt 10.08 2026

[Upto 15,09 2028

{ Ly 15, 102026

plans |
16, | Procass amail i fo submit Expression | Process email id: okd.cinp@gmail.com and
af Inferesl tnhysical copy &1 Building Mo, 11, £3rd Flaar,

L Hargovind Enclave. \ikas Marg, Deihi- 110052,
17, | Datails ol the carporate debior's (A

reqistration skalus as MSKE

"Tha project of the Corpoeate Dablor ks presanily not registered with RERA, BID& or any |
othar competent developmantiregulatory authority, as par the information and records |
available with the Resolution Professional.

Sdi- |

CMA Vijender Sharma |

Rezolulion Professional - Mis Om Krishna Davelopars Privata Limited |

Date: 17.07.2026 Registration no, IBBUIPA-003IP-NOBOD32016-2017/10022 |
Place: Delhi Address: VRSA INSOLVENCY PROFESSIONALS LLP |
Building No. 11, 3rd Floor, Hargavind Enclave, Vikas Marg, Delhi-110082 |

Reg, Mail Id: vijender@vsa.net.in, Process Mail id: okd.cirpi@gmail.com |

Ph: 9810166877, AFA valid upto 31.12.2026 |

TATA CAPITAL LIMITED

Registered Office : Tower A, 11th Floor, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai, Maharashtra-400013,
Branch Address: 3rd Floor, Rajendra Point 1, Raghunath Magar,

TﬁTﬂ' M. G. Rpad, Agra = 2B2002.

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
(Under Rule 8(6) r/w Rule 3{1) of the Security Interest (Enforcement) Rules 2002)

w

E-Auction Sale Motice for Sale of Immovable Assels under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act”)
read with provisoto Rule 8(6) RIW Rule 9(1) of the Security Interest (Enforcement) Rules, 2002,

aiclipn service provided "C1 India Private Limited”.
Inspection Dave & Time : 17-08-2026, 06200 PM
Date B Time of Auction | 19-08-2026, 11:00 AM to 02:00 PM (Auto axtension: 5 minules)

Last Date of Submission of Bid/EMD : 18-08-2026
Roserve Price (RP]
Earnest Momey D

FE[I}] {10% of BF]
Minimum Incrementa

| Bid Value

Barrawer(s) / Co-Borrower (s)/
Mrtganoe (o] Outstanding Amaunt

1. | 1. Mrs. Maniju Devi Laan Actownt Na.. Rs. 9.01,050/-
Wio Mr, Pawan Kemar (Borrower) L1CPOOO 005004759
2. Mr. Panvan Kumar Rz 12,99 676.00/- Bs. 90.105/-
S0 M. Summera Ram (Co-Borrower) | (Rupees Twelve Lakh .
3. Mr. Laltesh Verma Minety Mine Thousand
5o Mr. Munendra Kumiar Verma Sid Hundred Seventy Six R 10,000/
{Goarantar) Only) s om 33-01-2025

Description of the Immovable property (Secured Assets)- Properly situated at Kamal Vihar,
Khaszra Mo, 427 & 428, Mawrzas Chak Soyam, Tajgan] Werd, Tehsil & District Agra, Uttar
Pradesh, area admeasuring 120.63 Square Maters, boanded as ander: East: Shankar's House,
West: Qther Persor’s House, Merth: 10 F1. Boa), South: Other Person’s Land

Terms and Conditlons:

I. To the besi ol knowledge and informatian of the Authorized [(Hiscer, thare is no
encumbrance an any property. Hosever, the intending Bdders should make their own
incependent ingueries regarding the encumbrances, title of progerties pil on avction aad
clains/rights/dues Jeffecting the property. prios to submitting their bid, The E-Auction
advartizament does not constitute and will not be deemead 10 constitule any commitment
or &ny represeniation of the company, The properly is being sobd with &l the existing and
future apcumbrances whether known os unknown tothe company. The Autharized Ofhces/
secured Creditor shall not be responsible i any way for any thisd-party claims! rights!
duas/ owtstanding statutory duess taxes, ete.

2 Nezhall be the responsibility of the bidders 10 inspect and satisfy themselves about
the assat and specification before submitting the bid. The inspection of progerties part
on auction will be permitted fo interested biddess 3l shes as mentioned against each
property description

3. Al mterested participants of this E-Aucten sholl need 1o Gl Bads/ Tender Forms and
submit the seme alang with EMD of 10% of above Resesve Price on or before the last
date. All participants/bidders s required 1o submit thesr bids onlne an the web partal
of onlina auction service provider “C1 India Private Limited” and the highest biddar
shall be declared as Successful Bidder In whose favor Sale of aloresaid secured asset
wiauld taks placa. Bids submitted in any other format /incomplete bids are liable to be
rejocted. For defails please contact above persons of M/s € 1 India Private Limited
on - hitps:fwww. bankesuctionz_com ;| Contact Parzon Mr Balaji Mannur, Mobile na.
TITTTOV080 Support no. 07291981 124/25/26, Email i support@bankeauctions.com,
mannur.govindarajan(oc india.com.

4. Thie online bidder hereby agrees that once hedshe has formally regestenad o qualified Bid
befare the Authorized Officer, he/she will have 1o exgress thair interast to partcipata
thiough the E-avction bidding platform, by submitting this document. It shall be the
tenderers/onfing bidder's sole responsihility to procure hisfher lagin-id and passwand
from auchon service provider. Bid Forms shall be accompanied by copies of the follawn
EXC dacumnents viz. (1) PAN Earl:-: i) Aadhar Earn.n'Fasipnri {lid) Current Address proof (iv)
valid e-masl id {¥) comact pumber {mobdeslandline] {v) Board Resclutian to participate
in the auction (for 8 comgany) ate Soanned coples af the sald documents shall be
submitted 1o the a-mail id stated above. For details please cantacl abave persens of
M/s L 1 India Private Limited an https:feww bankeauetions_ com, Contact Person Mr.
Balaji Mannar, Mobile no. 7977701080, Support no. 07281981124/25/26, Email Id:
supportEbankesuctians. :nm, manmur gowindarajanoelindia, com

5. Earnest Maorey Deposit (EME) shall be deposited through ATGS/MEFT/Fund Translenrecaip
of which shal be enchosed with the bad) latest by 18 Apell 2024 3l GoO0EM  in the folfowing
Account with HOFC Bamk Lid, Account Hobder Mame - Sitaara Housing Finance Limited,
Accound Mo. - 57500007848343, IFSC Code; HOFCOGOO0E0 ar by way of DOV Pay Onder drawn
in favour of Sitaara Housing Finance Limited & addressed to the Authosised Officer ad 150
Floar, 216/C-12, Old Mo, C-12, Plot Mo, 13-B, Gura Hanak Pura, Laxmi Magar, Delhd - 1710092

6. Bid Forms that are nod filled up or EMDs received beyond |25t date will be corsidered as
invalid and shall accordingly be resected, Ma imterest shiall be paid on the EMD This EMD
shall be forfeited 10 Secured Craditosf SGREL if the successiul bidder af thas E-Auction, ks
either, not abde (o pay 25% of the sale proce/bid prce {inclisive of EMD) immediately upon
a:teplan:e of u!!Err bids ar-a day thereafter in terms of Rule %3] of SARFAES] Rules,
20412, ar wishes to withdraw from Aucticn past declasation of him a5 Successiul Bldder
The EMDs of unsuccessful biddars shall be returnad,

T, The Balance 75% of the sale prce/bld price shall have 1o be pakd within 15 {ifleen) diys
of confirmation of the =ale by the Financial Instifution/ SITAARA HOUSING FINAMCE
LIMITED (FORMERLY KNOWN A5 SEWA GRIH RIN LIMITED) or such extended period as

ileed .1||:-|:-n in writing by and salely at the disceetion of the Autharized Offcer 1ai|-nl;|
which the  amounis already paidfdeposited by the PuschaserBidder shall stane
forfestad along with all cleims 10 the property ar foany |I:-ar1 of tha sum far which it may ba
subseguentily sedd. Please refer 1o Ride 9035, 9041 &905) of SARFAES] Aules 2002 for mone
details with regards ta Time af payment of Sale Price and related timedines.

B, In no eveniuality e property would be sold below the Reserve Price. The propesty shall
be =old to highest bidder, subject to acceptance of the bid by the secured creditar:

%, FOR DETAILED TERMS AND CONDITIONS OF THE SALE PLEASE REFER TO QUR WEBSITE
www.sgrlimited.in AND https:Owew. bankeauctions.com BEFORE SUBMITTING BIDS
AND PARTICEPATIMNG IN THE E-AUCTION PROCEEDINGS,

0. The Borrowers/Geearantors may treat this as notice oir 8(6) of Security [finterest
i(Enforcement] Rules, 2002 and are hareby given a last and final opportunity to discharge
the liability in full { including additional interest and incidental expenses, costs thereon
fill date] as stated above within 30 days from the date of this notice failing which the
assels will be sold as per terms and conditions mentioned above and in the online porial
of the auction service pravider,

Far further details, contact the Autharized Officer, at the ghave-mentigned Office addrags

Date: 16.07.2026 §d/-, Authorized Officer, For Sitaara Housing Finance Limited
Place: Agra, Uttar Pradesh (Formerly known as Sewa Grih Rin Limited)

LOAN ACCOUNT NO. 7900617 AND GECL LOAN ACCOUNT NO.

TCFLAD3T0000010874200; M/s. GARVIT COMMUNICATION
This is to inform that Tata Capital Ltd. (TCL) is a non-banking finance company
and incorporated under the provisions of the Companies Act, 1956 and having
its registered office at Peninsula Business Park, Tower A, 11th Floor, Ganpatrao
Kadam Marg, Lower Parel, Mumbat- 400013 and a branch office amongst other
places at Agra, Uttar Pradesh ("Branch”). That vide Orders dated 24.11.2023, the
Mational Company Law Tribunal (NCLT) Mumbai has duly sanctioned the Scheme
of Arrangement between Tata Capital Financial Services Limited ("TCFSL") and
Tata Cleantech Capital Limited ("TCCL") as transferors and Tata Capital Limited
{"TCL"} as transferee under the provisions of Sections 230 to 232 read with Section
66 and other applicable provisions of the Companies Act, 2013 ("s&id Scheme®). In
terms thereof, TCFSL and TCCL (Transferor Companies) along with its undertaking
have merged with TCL, as a going concern, tegether with all the properties, assets,
rights, henefits, interest, duties, obligations, liabilities, contracts, agreements,
securities etc. woe.f. 01.01.2024. In pursuance of the said Order and the Scheme,
all the facility documents executed by TCFSL and all autstanding in respect theraof
stood transferred to Applicant Company and thus the TCL Is entitled to claim the
same from the [Borrowers/Co-Borrowers] in terms thereof,
Motice iz hereby given to the public in general and in particular to the below
Borrower/Co- Borrower that the below described immaovable property mortgaged
to Tata Capital Limited (Secured Creditor/TCL), the Possession of which has been
taken by the Authorized Officer of Tata Capital Limited [Secured Creditor), will be
sald on 11th Day of August, 2026 "As is where is basis" & "As is what |s and
whatever there is & without recourse basis®.
Whereas the sale of secured aszet is to be made to recover the secured debt and
whereas there was a due of a sum Rs. 69,25,716/- (Rupees Sixty Nine Lakhi{s)
Twenty Five Thousand Seven Hundred Sixteen Only) i.e. Rs. 62,24 793/- in
Loan Account No. 7900617 is due and Rs. 7,00,923/- in GECL Loan Afc. MNo.
TCFLAD3TOO00010874200 is due as on 15-Jul-2026 from the Borrowers &
Co-Borrowers/Guarantors, i.e., (1) M/s. Garvit Communication, Through its
Proprietor, Lalit Raheja, Shop No. 5, Ground Floor, City Plaza, Shah Market, Agra,
Uttar Pradesh- 282002, (2) Lalit Raheja, S/o. Manohar Lal Raheja; (3) Manohar
Lal Raheja, S/o. Kundan Lal Raheja, Both Rfo. Flat G-1, Ground Floor, Shiva
Apartment, Shubham Vihar, Phase-il, Plot Mo. 52, Khasra Mo, 317/16, Karmyodgi,
Agra, Uttar Pradesh- 2B2003; Also At: 29/291/1, Katra Haji Hasan Kala Mahal,
Agra, Uttar Pradesh- 282003, Also At: 377115, Hakim Gall, Balangan), Agra, Uttar
Pradesh- 282001,
Hotice is hereby given that, in the absence of any postponement/discontinuance
of the sale, the said property shall be sold by E- Auction a1 2.00 P.M. on the said
11th Day of August, 2026 by TCL., having its branch office &t 03rd Floor, Rajendra
Point 1, Raghunath Magar, M. G. Road, Agra - 2B2002.
The sealed E- Auction for the purchase of the property along with EMD Demand
Draft shall be received by the Authorized Officer of the TATA CAPITAL LIMITED till
5.00 PM. on the said 10th Day of August, 2026.

Type of
Posspssion A Earnest
Description of Secured Assels Constructives | Price (Rs.) ﬂ%ﬂ]
Physical
Property No. 1:
Flat No. G-1, Ground Floor, Constructed
on Plot No. 52, Land Bearing Khasra No.
31716, Area Measuring 66.17 Square
Meters, Situated at Shiva Apartment,
Shubham Vihar, Phase-ll, Hariparwat
Ward, Tehsil & District Agra, Uttar -
Pradesh, More Particularly Described in Rs. 2 08 ;:I}Ilh'-
Sale Deed Dated 03.08.2016, Executed 39,60,000/- ’Ft i
in Favor of Lalit Raheja. (Rupees ‘T‘ﬁe
; Physical | Thirty Nine Lakh(s)
Part of House Mo. G-1, Ground Floor, Lakh(s) Sixty Ninety Six
Constructed on Plot Mo. 52, Land Thousand e
Bearing Khasra MNo. 317/16, Area Only) Only)
Measuring 54.07 Square Meters,
Situated at Shiva Apartment, Shubham
Vihar, Phase-Il, Hariparwat Ward, Tehsil
& District Agra, Uttar Pradesh, More
Particularly Described in Sale Deed
Dated 22.07.2016, Executed in Favor of
Lalit Raheja.

epaperfinanci AFkeiesc-oom

The description of the property that will be putup for sale is inthe Schedule. Movable
articles/House hold inventory if any lying inside and within secured asset as
described above shall not be available for sale along with secured asset until
and uniess specifically described in auction sale notice. The sale will aiso he
stopped if, amount due as aforesaid, interest and costs {including the cost of the
sale} are tendered to the ‘Authorized Officer” or proof is given to his satisfaction
that the amaunt of such secured debt, interest and costs has been paid. Al the
sale, the public generally is invited to-submit their tender personally. Mo officer
of other perzon, having any duty 1o perform in connection with this sale shall,
however, directly or indirectly bid for, acquire or attempt 1o acquire any interest
in the property sold. The sale shall be subject 1o the rules/conditions prescribed
under the SARFAES| Act, 2002. The E-auction will take place through portal
https:/BidDeal.in on 11th Day of August, 2026 between 2.00 PM to 3.00 PM with
unlimited extension of 10 minutes each. All the Bids submitted for the purchasze
of the property shall be accompanied by Earnest Money as mentioned above by
way of a Demand Draft favoring the “TATA CAPITAL LIMITED" payable &t Agra.
Inspection of the property may be done on 03rd Day of August, 2026 hetween
11.00 AM to 5.00 PM

Note: The intending bidders may contact to Tata Capital Limited at
Mabile No. +91-8691005238 / Authorized Officer Mr. Raj Yadav, Email id.
raj. yadavigtatacapital.com and Mobile Mo. +91- 9672075151.

For detailed terms and conditions of the Sale, please refer to the link provided in
secured creditor's website, 1.e. hitp:{'www.tatacapital.com/content/dam/tcl/3rd-
e-Auction-Sale-Newspaper-Publication-Garvit-Communication-7900617 -
TCFLADITO000010874200. pdf

Place- Agra (Uttar Pradesh) 5d/-, Authorized Officer,

Tata Capital Limited

NOTICE OF LOSS OF SHARES OF
KAJARIA CERAMICS LIMITED

Regd. Office. 5F-11, Second Floor, JMD Regent Plaza, Mehrauli
Gurgaon Road, Village Sikanderpur, Ghosi, Gurugram, Haryana, 122001

WOTICE is hereby given that the cerificate for the undermentioned securties of the
Company have been kstmisplaced and the holder of the securities has applied o the
Company o issue duplicate share cerificate, Any person who has a claim in respeat of the
said securilies should lodge such claim with the Company al its Registered Offica within 15
days from this date, else the Company will proceed to issue dupficate share cerfificata
ﬁiﬁhuut urt‘*erir"imaﬁc-’:-

Name of the | Eqli0 No. Hinﬁnfﬂe\curjﬂﬂ No.of | Cert. | Distinctive

Shareholder _ & Face Value | Securities No. Mo.(sl |
Fateh Chand |ﬂﬂ-1ﬂ?5&5| Equity and Rs. 1/- 800 2402 | 158716561
Bhandari 158717360
_FI;EQ_GE:gram - Mame of WE_E-_ITEIFETI'TDEEF

Date: 16.07.2026 Fatehchand Bhandari

SHARIKA ENTERPRISES LIMITED

CIM: LAT102UP1998PLC 206404
Regd. Off: C-504, Filth Floor, ATS Bouguel, Seclor-132. Maida,
Gautam Buddha Magar, Uttar Pradesh, India, 201305
Tel: +81 120 4162100 E-mail: info@sharikaindia.com Website: www sharikaindia.com
JND CORRIGENDUM TO THE NOTICE OF THE EXTRA-ORDINARY

GENERAL MEETING (EGM™);
A ExLaarmran General Meettng ("EGM®) of the Membars of Wis, Shanka Ent BIRTISES
Limtited "Cor pany) 18 schaduled in be “'|eI|':| an Friday, July 172026, @l 400 FM 3T
Ihrnhgh”:l-sn Conrlarance ["YE™) S Clher Audio-Viseal Maans (° Gﬁ-'-."f-'l I *harsinaller rafarrad
o &5 "alactronic moda®}.

The Molice of the EGM dated June 23, 2026 ("EGM Molice®] was dispalched 1o all ihe
shiaseholders of the Caompany on June 25, 226, and 151 Coerigandum 1o the EGM Matice
was dispatchad o all sharehaklers of the Campany on July 13, 2028 in due complianses wilk
ihe piovisions of the Companias Act, 2013, and rules made thereunder, read with circulars
tzgued by Ministry of Corporate Affairad"MCA" and Securitias Exchange Board of Indial"SEBI®)
This corrganturm % beng msued 1o Qive nalice o amend | provide clanficatiarn and addilang
datads az menliored hergin and pursaant 1o the provisions of SEBI {lssue of Capilal and
Discipsure Regusremants) Regulations; 2014

The Campany threwgh this 2nd Corrigandum wishes ta bring 1o the natice of the Sharehatdars
follewing changes in fhe said EGM Nelive and 151 Comigendum

1. Ome of the proposed allobeas viz, Mr, Amit Dayalll Chauhan (roa-promaser) whose name
iz manboned in tha Sr. Mo 18in table of list of allottaes of Equily Sharas in the EGM Matice
and in 151 Corrigendum has besn disqualified for the presant preferential izsuslofer due
ta breach of condition of Requlatan 15H1) of the SEBI (ICDR) Regutations, 2078, Due
ba such disqualiticalion, the name Mr. Amél Dayadji Chauhan |Non-Promoter) has been
ramaved from the [kl of proposad allabiees. ks now baing proposed & allot Such Equity
Shares b Mr. Surendra Shashikant Pankh (Nan-Framoler)

2. Ome af the proposed allotiees wiz, Mr, Mehul Seryakant Jain (non-prompiers whosa name
Is manlioned in the-ar Mo 35 n latde of 151 ol allolteas of Equily Shares 0 the EGM Malios
gnd in 15t Corrigandum has baan dizgualified for the presanl preferentia! issusfoffar due
ta brageh of condition of Regulatan 1581) of the SEBL (ICDR) Regutations, 2098, Due
g such dizgualification, the name M, Mehul Suryakant Jaln (Men-Promoter) has been
remaved fram the Ist of proposed allotiess. | is now being propesed i allel such Equity
Shares ta Ms. Bhavna Pargsma! Chordiya (Mon-Promoder).

3. Inihe explanatory steiement forming part of ‘Annezura A B & € &t SrMa. 18 nama of
progosad allottes of Equity Shares shall be replacad and read ag Surendra Shashikant
Parkh inglead of Amid Cayvaljl Chauhsn, Accordingly, (e Parmanent Sccounl Mumbies
(FPAM) shall be replaced and resd as AAAPPSIME inslead of AGPFPCETIOE.

4. In the axplanatory slatament forming parl of “Annasure &; 8 & C'in 57, Mo, 35 nems of
propesed allpites of Equity Shares shall be replaced and read a3 Bhavna Parasma
Chordigangtaad of Mehul S.Ir'ril-‘ LTS I'|||_'.-:_:|,:|:_Ii-"|l_:;||'|l Permanent Actount Mumbir {PAN |
shall be replaced and read as AXIPCITTIH instead of ATEPJ1E84].

Tha Znd Cormgandum tao the EGM Motice shall form an integral part of the EGBM Medica which

n:a-=. already been circulated o the Members of Company on June 23, X226 read with 1sf

G Aendum which was dispalehed on July 13, 2020 and on and from b date haresd, thi

EGM Nalice shall always ba réad in cenjunction with Firsl Corfigandum and Sacond

Corrigendum

Far Sharlka Enterprizes Lid

Sdfs

Pushpa Yadav

Company Secretary & Compliance Officer

Membership Mo, ATS9E0

e HINDUJA HOUSING FINANCE LIMITED
Hnu;ﬂEuqu fegistered office at &7-A, Developed Industrial Estate, Guindy,

Ehennai - 00 032, Tamil Nadu. E-mail : ssches@hindujahousingfinance.com
EHHT!.{:T HM:EEH GUPTA 88739 25255; I"MIMH Iilll'l'lﬂ.H PAMDEY 80105 62716; ARUN
MOHAN SHAHHFL ...-Hi]'ZI-EI 48994; ELIHHY I'HA.LIH '4:»"41 ]’171'9 MIDHI JUYAL 7332 .'-']-Elu1
POSSESSION NOTICE [Far immovahle prnpaml]

Whereas tha undarsigned being the Autharizad Officer of the HINDUJA HOUSING
FINANCE LIMITED under Securitization and Reconstruction of Financlal Assets and
Enforcement of Security Imterest Act, 2002 (No. 3 of 2002} and in exercise of powers
conferrad under saction 13412) read with Rule 3 of the Security Interest {Enforcemant)
Rules, X00F issued a demand notice was issuad on the dates mentioned againsi gach
account and stated hereinatter calling upon the borrower (hereinatier the barrower and
guarantors are collactively referred to a5 the “the Borrowers") (o repay the amount within
GO days froom the date of recalp! o Saad notica. The Borrawers having &iked L rapay the
amount, notlce is hereby given to the borrower and the public.in general that the
undersignad has takan pessession of the property described hergin balow in exercisa of
powers conlarredon im undar sub-sation 4 al saction 13 a1 Act read with rule § ol the
security Interest Enforcement Rules, 2002 on this the dates mentioned against each
account, The borrower/guarantor in particelar and the public in general is hereby
cavhioned nol o deal vath the proparty and any déaaling with the propeér by will b subpact 1o
the charge of the HINDUJS HOUSING FINANCE LIMITED for an mount and future interest at
the contracival rate on the aforesaid amount together with incidental expenses, cosis,
charges, atc, tharaon. The borrower's altenfion is invited b provisions of sub-saction (3]
of section 13 of the Act, Inrespectof ime avallable, 1o redeem the secored agsels.

Accouni Number, Name of the Borrowers & Address Possession Date:
DL/PLM/DWSH/AD0DD0044E. 1. Mr Ashwanl Kumar 2. Mrs. 14-Jul-26
Kumari Axita Ral. F lat No 616, 3rd Floor, Lig Flat Pocket Gnl, LR e g it R
Sector — 28, Rohind, Defhi - 110042. | Description (1 Froperty: iR ETETN T 8 T2 Y
T Dda Lig Fiat No 911, Withoul Roal Rights, Under Lig Categary, Re. 303 217/
Arga Measaring 42 5q. Meters, 2nd Floor, Pockel Gh1, Seclor - 28, s on 19-Mar-26
Rohini Residemtial Schame, Rohini, Delki - 110042,

14-Jul-26

DLTLE TIHRARIOODOITST. 1. My, Hemant Kumar 2. Mr. Jai Raj 3. Mrs. o
J1-Mar-26

Rajnl. House Mo 159, Jindpur Extemtion, Mew Deihl - 110036 | i
Description OF Property: Built-up Three Stareyed Property Bearing House [ tel s
ofWo. A-159, Wilh iz Roof Rights. Buill On Land Area Measuring 30 Sq. BESCIRER UL
Yards, Oul 01 Kheara No 47, Shuated in Old Lal Dora Abadi (1%08-09) 0f Village Jindpur, Tehzdil-
alipur, District Nrth, Delhi - 1100386, Boundaries;- East: House 0F Bhri Raj, West: Road , Morth;
Howsa Di Shri Babba, South: Road

14-Jul-25

GRASHN/ANGPADRDOOD22D, 1. Mrs. Rashmi Ahuja 2. Mr. Vikag Ahuja 3.
10-Uec-25 &

Mrs. Kanta Ahuja. B-16, Near Ram Garia Gurdwara, Hari Nagar, Mayapuri. [ .
South West Dethi, Delhi - 110064. | Description Of Property: Upper [ et
3 Ground Fior Withoat Roof Rights, Back Side Of Property Na D-33 And B- BRERIRLRICIS
280, Admeasuring 00 5. Yards Out OF 161.33 5q. Yards, Parl Of Khasra No 2024, Siluaied In
Village Tihar, Harl Hagar, Mearby Sunll Dalry, Hew Delkl - 110064, Boundaries:- East: Plot No
B-281, West: Plot No B-279, North: Road, Scuth: Remaining Portion Of Property B- 280 & D 23

DL/DEL/DLHI/ABDO001 995 . 1. Mr. Taran Rai 2. Mr. Ram Bharese Rai 3. Mrs. 14-Jui-26
Sobha Ral 4. Mrs. Nisha Ral. Wz-82-a, Wz-81-a, Wz Block, Mukhram Park JEERG e Ui A8
Extenstion, Tilak Nagar, West Delhi — 110018, | Description 0f Property: ARt tan i

aiBuild Up Second Floor, Withou! Roal/ Terrace Rights, Oul O Properly MR-cRmEs.) e

Bearing Mo, We-81-a, Land Brea Measuring 35 Sq. Yards, Ouwl Of Khasra Mo 125, SHuated In
Village Chawkhandi, Colony Known As Mukhram Park Exin, Dethi-110018. Boundaries:- East:
Enfiry/ Road 251, West: Dther Property, North: Property No Wz-81, South: Property Mo WZ-81A/1

GRYKAP/KUNJ/ADDOOOOTEE. 1. Mr. Sanjay Gupta 2. Mrs. Geela Gupta. 14-Jul-26

H.no 3890, ?nd Floor, Charkhewala Chowk, Chawari Bazar, Near Post '_f_3-ﬁhu-""§|:'i
Dffice, Delhi — 110006, | Description Of Property: Built-up Lefi-hand Side, IR
Upper Ground Floor, Portion Bearing Pyt No. A-2, Without Reol Rights, BEEXLRESEH T

Area Measuring 75 Sq. Yards, Buill Upon Plol Mo 106, Khasra No 68,23, Gali No. 11, Block A,
Ajit Vilrar, Burari Garhd, Dekhi - 110084, Boendariez:- Easl: Aoad 15 F, West: Oither's Property.
Horth: Other’s Property, Soulh: iker's Properly

L=1]

M- Jul-28

DL/DEL/DLHI/ADDDO0TAIE, 1. Mr. Aman Aman 2, Mr. Yirender 3, Mrs.
14-Apr-26 &

Ra| Ranl. House Mo. 183, Mandir Marg, Valmikl Sadan, New Delhi- RE 24 52 580/
110001 | Description OF Property: Buill Up Second Flaor, Fronl Portian e A i

Widdle Side Flat, Without Rost/terrace Rights, Area Measuring 55 §q. BERIRCELIS]

¥os., Dul Of Property Bearing Mo, 78/2, Dul &1 Khasra Mo, 64113, Village Hastzal, Colony
Known As, Mahan Garden, Block-k-1 Exln, Wlam Magar, New Dalhi-110058. Boundaries.-
East: Froni Lhs Side Fiat’ Part Of Plot, West; Front Rhs Side Flat’ Road 20M., Naorth:
Entry/road 20FL, Soull; Back Middle Side Flalflat Entry Gall 81t

16-Jui-28

DL/DEL/DLHI/ADDOODGTS2. 1. Mr. Ashwanl Joshi 2. Mrs, Jyoll Joshi, s
-Apr-2

Rzl-754/52 B, Gali No-01, Raj Nagar Parl-2, Palam Colany, Delhi- A :
‘I‘IIJD'T?L Description OFf Property: Third Fioor, Fromt Side, With Roof JEUCESNEAL NS
Rights, Bullt On Property Bearing Pyt No. 108, Area Measuring 70 Sq. BEELERUSE S
Yds {i.e. 58.527 5q Mirs), Out OF Khasra Na, 189, Sitdated tn Dkd Lal Dera (1908-09) O
Village Kakrolz, Tehsil Dwarka, Dist South West, Delhi-1100748

-

A6-Jul-28

DL/MHV/MHVR/ADIDOD0ES. 1. Mr. Chandan Kumar 2. Mrs. Puja Shaw. F i
HPr=L o

D-22, Vijay Magar, Hastal, Mohan Garden, Mew Delkl - 110061 ;
Description 0f Property: First Floar Side Without Roof Rights, Buitt On EEEREEE L

8 Property Bearing Mo. 22, Having Land Area Measuring 25 Sq. Yds., (i BEERIRERLTE]
20.91 Bg. Mirs..), Dul Of Khasra No. 45/23, Situated In The Revenue Estate 01 Village Hastsal,
Colomy Known Az Vijay Magar, Mohan Garden, Block-d, Uttam Hagar, New Delhi-110054.
Boundaries:- East: Road 251t Wide, West: Dihers, Horth: Dthers, South: Road 150, Wide

DLDELDLHUADDDOOS0T0. 1. Me. Deepak Kumar Aal 2. Mrs. Beauty Singh. 16-Jul-26
House No. 248, F/. Fronl Side, Hari Nagar, Ashram, Delki-110014| R UGS
Description Of Property: Built Up First Floor, {front Side) Without Roolterrace JEGERNESIL
of Rights, Bulll On Propesty Bearing Na. We-10%, Area Measuring 62 Sq. Yis. BESLIRER ETE]
Approy. Dl 0 Khasra Mo 45T, Situated inAeaa 0F Vilkage Mawada Macra Hasteal. Cobany Known A
Mohan Garden Extn, Block-we, Uttam Magar, New Delhi-110058. Boundaries:- East; Plot Mo 105,
West: Portion Of This Property, Morth: Back Side Flat & Gadl, South: Aoad 206 Wide.

1b-Jul-25

DLAIRESINKEP/ADDODDT6T0. 1. Mr. Gyan Chand Sharma 2, Mrs. Babiia 15-Anr.26 &
5-Apr-

Sharma 3. Mr. Rahul Sharma. Rrb-94b, drd Floor, Kailashpurl Nasirpur, B CLES
Delhi-110045 | Descrigtion 01 Property: Third Floar Lhs With Roal Rights JERCERERESE S
11l 0F Property Bearing Mo, Rz-b-04b, Area Measaring 50 Sq. Yds. Out 0f BEERIRESUF R
Khasra Mo, 423, Situated At Village Nasirpur, Colony Enown As Eailash Pori, New Delhi-
110045, Brundaries:- East: Resd 2041, Wesi: Ofhers Properly, Norlh: Rest Porfiom OI
Property, Bauth: Others Property

16-Jul-26

DL/DEL/DLHIACOO0D21 20, 1. Mr. Himanshu Khuwrana 2, Mrs. Anju Alias i
J-Hpr-£

AnjuKhurama 3. Mr, Satish Khurana, House No_ 358, Om Vihar, Phaga 1a, = :
Gall Mo. 25, Uttam Nagar, New Delhi-110059 | Description 01 Property: IRt aaciint
1Upper Ground Fleor, Front Side Flat, Pvi Unit Mo. 101, Withou! Roo! BEEELRETS R
Rights, Ouft OFf Property Bearing No. 250-a, Area Measuring 110 5q Yds., Dut Of Khasra Ho.
670, Situated In The Area OF Village Nawada, Uttam Nagar, New Delhl-110059, Boundaries:-
East: Flat Enlryiroad, West: (hear's Properly, Morth: Diker's Properly, South: Stairolher

DL/DEL/DLHIADIOODZTSE. 1. Mr. Lokesh Kamar Singh 2. Mr. Ehawesh 16-Juk-Z5
Singh. B-17, Rama Park, Uttam Nagar, New Dethi-110059 | Description RS LS
01 Property: Upper Grownd Fleor, Front Side, Lhs, Wilhout Reol Rights. SRR CAESAL
Built On Progerty Bearing Plat No. E-7, E-6 And Portion 01 Plot Mo, E-5, BEERTRESETIEH
Admeasuring 756 SqYards, e, 62.71 Sq Mirs. Apgrox Oul 0f Khasra Mo. 39, SHuabed in Village
Hawada Majra Hastsal, Coleny Keown As Vipin Gardan Extn. Gali No. 3d4a, Sinha Gali, Uttam
Nagar, Hew Delhi-110054,, Boundaries:- East; Service Lane 07, West: Front Rhs Flat’ Road
16IL., Morth: Road 3001 Wide, South: Back Lhs Fial/other Properly

—
=

16 Jul-25

DL/MHVMHVAR ADDD000152, 1. Mr. Rahuol Singh 2, Mrs. Jaya. 0-122, {5-hor-36 &
G-Apr-26 &

D Block, Raghublr Nagar, Tagore Garden, Mew Deilhl-110059 | EESRES ;
Description 01 Property: Built Up Upper Ground Floor (back Side), JENEREERUEE

Bearing Private No. 103, Without Rooffterrace Rights, Built On SECERIURESEETS]

Property Bearlng No. 342-a, Area Measuring 40 5q. Yards Le. 33.44 Sg Mirs, Dul 01 Khasra
Ho 492, Siteated In The Area OF Village Mawada Mazra Hastsal, Calony Known As Mahan
Garden, Block-b, Uttam Nagar, Delhi-110055. Boundaries:- East; Property No 342, West:
Gall, Morth: Properly Mo 343, South: Read/portion OF Property

— 3
L

16-Jul-2&

DL/NGLMEBH/ADDDOODOTAE, 1, Mr. Sumil Kumar 2. Mrs. Nidhi Kumari.
14-Apr-26 &

Room Mo 204, Plot No, T2, Khasra Mo, 819820, Mahipal Pur Extenzion, AT o
Delki-110027| Description Of Property: Fiat Na 305, Lhs, Third Fioor, ISR
Area Measuring 65 5q Yds.. Tawer-d, Out Of Property Bearing Piot No BEERERUS S ol
G3-a/4, 0t O Khasra Mo, 1517/1, Sluated In The Area 0 VHlage Razapur Khurd, Godony
Known A4 Mohan Garden, A-3 Block, Krishna Walley, Uttam MNagar, Mew Delhi-110059.
Boundaries:- East; Other's Property, West; Dthers Flattower-c/road 171 Wide, Norik; Road

—
F=3

New Delhi

158t otker Tower other Property, South: Other Property
Place: Delhd Dage; 1707 2026 A0y-, Authoriged Officer- HINDUJA HOUSING FINARCE LIMITED
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AR %g T — liquidator.hemaengg@gmail.com

PUBLIC NOTICE

BEFORE THE LEARNED SOLE ARBITRATOR, MR. JISHNU
CHOWDHURY, SENIOR ADVOCATE
In the matter of: A.P. (Com) No. 430 of 2024 AND A.P. (Com) No. 431 of 2024;
And in the matter of: ARBITRATION BETWEEN GAINWELL COMMOSALES
PRIVATE LIMITED, a company within the meaning of the Companies Act, 1956
having its registered office at Godrej Waterside, Tower-Il, 7th Floor, Unit-705,
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Block DP, Sector V, Saltlake, Kolkata — 700091 ...CLAIMANT
-AND-
BHOOPESH KUMAR, residing at 2, Ganpat Nagar, Awadhpur, Kanpur
Nagar, Uttar Pradesh - 208 017 and being the Sole Proprietor of M/s Atharv
Constructions Private Limited, a company within the meaning of Companies
Act, 1956, and having registered office at 1/2, Ganpat Nagar, Awadhpur,
Kanpur Nagar, Uttar Pradesh- 208017 ...RESPONDENTS
To Mr. Bhoopesh Kumar, residing at %2, Ganpat Nagar, Awadhpur, Kanpur
Nagar, Uttar Pradesh - 208 017 and being the Sole Proprietor of M/s Atharv
Constructions Private Limited, a company within the meaning of Companies
Act, 1956, and having registered office at 1/2, Ganpat Nagar, Awadhpur,
Kanpur Nagar, Uttar Pradesh- 208017
TAKE NOTICE that two arbitration proceedings have been commenced
against you by the above-named Claimant under the Arbitration and Con-
ciliation Act, 1996 in relation to disputes arising out of the Agreements dated
09.01.2021and 05.11.2020 respectively.
Although service of the minutes of the arbitral sittings together with the State-
ment of Claim has been effected by email from time to time, no Vakalatnama
or Statement of Defence has been filed by you, nor has any advocate en-
tered appearance on your behalf. Therefore, vide the minutes dated 25th
June 2026, the Learned Sole Arbitrator was pleased to direct the Claimant
to make newspaper publication.
Pursuant to such direction, the Respondent is hereby notified that the next
date of hearing is 28th July 2026 and in the event you fail to appear on the
next date of hearing i.e. on 28th July 2026, the matter would be proceeded
exparte against you.
The Respondent is further notified that pursuant to the directions of the Ld.
Sole Arbitrator, copies of both Statements of Claim, all minutes of the arbi-
tration proceeding, affidavits of service filed recording service of May 2025
and June 2026, along with all communications exchanged with the Arbitrator
has been served to the Respondent by way of email as well as speed post.
For further particulars, the Respondent may contact the undersigned Advo-

cates for the Claimant.
Dated: 17th July 2026
Advocates for the Claimant
Mr. Sidhartha Sharma, Adv. (+91 98310 30748), Mr. Rishav Dutt, Adv.
(9836302250), Ms. Akanksha Chowdhury, Adv. (7003797070), C/O
Sharma & Sharma Advocates & Legal Consultants LLP, Nicco House,
2nd Floor, 2, Hare Street, Kolkata, West Bengal - 700 001. Email:
contact@sharmaandsharmalegal.com
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(11% Q1 YoY Growth)

(14% Q1 YoY Growth)

Newgen Orchestrates Intelligent Enterprises

Key Highlights (Q1 FY 26-27)

Profit after Tax

<63 Cr
(26% Q1 YoY Growth)

US Geography Revenue

I92Cr

(27% Q1 YoY Growth)
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Defending champion Argentina reaches World Cup final

ASSOCIATED PRESS M Atlanta

No “Hand of God” this time.
Argentina didn’t need it.

Instead it was the hal-
lowed feet of Lionel Messi
and the unbreakable spirit of
a team that has repeatedly
fought back at this year's
World Cup that is now one
step away from back-to-back
titles.

Trailing 1-0 going into the
85th minute, Argentina
rallied for a 2-1 victory over
England on Wednesday with
goals from Enzo Fernandez
and substitute Lautaro
Martinez.

“I dreamed it, | swear. |
told Alexis (Mac Allister) that
I was going to score. | told
him that I was going to
come on and | was going to
win it,” Martinez said. "I can
tell you this team keeps
showing what it's made of.”

At the final whistle, Messi
fell to his knees in celebra-
tion while England players
collapsed in disbelief —
again.

Add 2026 to 1986 and
1998 on the list of games
when Argentina has extin-
guished English hopes at
the world Cup.

“I'm gutted for the team,
the staff, the fans,” England
captain Harry Kane said.
“We worked so hard to be
here. The lads have given
every bit of blood, sweat
and tears. To fall short like
we did is just gutting.”

The defending champi-
ons will take on European
champion Spain in the final
on Sunday in East
Rutherford, New Jersey. The
best that South America has
to offer against the best of
Europe.

The loss for England will

hurt a new generation of
fans in a similar way to Diego
Maradona’s infamous hand-
ball goal in the 1986 World
Cup quarterfinals and the

penalty shootout loss in 1998
when David Beckham was
sent off for kicking Diego
Simeone.

The difference is there can

be no sense of injustice this
time, even if England had
victory in its sights after
Anthony Gordon scored the
opening goal in the 55th

minute. The English were
hanging on as the game
wore on. England goalkeep-
er Jordon Pickford made vital
saves while Mac Allister sent
a header off the post as
wave after wave of Argentina
attacks came.

Messi had largely been
kept quiet. But when he’s on
the field, anything seems
possible. He fed the ball to
Fernandez to sweep in the
equalizer from outside the
box in the 85th minute. And
two minutes into stoppage
time, Messi sent in a cross for
Martinez to head in the
winner.

It almost felt inevitable.
Especially given the amount
of times Argentina has
simply refused to give in at
this year’s World Cup. From
Cape Verde to Egypt, Messi
and Co. always seem to find
away.

“Itis a show of the collective-
ness, the brotherhood that
we are in, the fight to the very
end that we've got,” Argentina
coach Lionel Scaloni said. “We
were ready to go home, sad,
knowing that we had left
everything on the pitch, but
after they scored we really
proved ourselves.”

England, in contrast, came
up short in the World Cup
semifinals for the third time
after losses to Germany in
1990 and Croatia in 2018. And
it's another occasion in recent
years when England’s players
have squandered a winning
position in the later stages of
a majur tournament.

They led 1-0 against Croatia

in the semifinals eight years
ago and lost 2-1. They were up
1-0 against Italy in the
European Championship final
in 2021 and lost on penalties.

On Wednesday, England
coach Thomas Tuchel’s substi-
tutions seemed to be more
intent on holding on, rather
than killing the game off with
another goal.

“Argentina played with
more risk, played with more
rhythm, played with the
feeling maybe that they have
nothing to lose anymore,
which freed them up and
held us back because we
played suddenly with a feeling
that we have a lot to lose,”
Tuchel said.

Late-game heroics by Messi and Argentina

TIM REYNOLDSAP M Atlanta

In this World Cup, Lionel
Messi and Argentina have
owned the final minutes.

Wednesday’s rally past
England in the World Cup
semifinals — Argentina
trailed 1-0 late before
winning 2-1 — only added
another entry on the long list
of late-game dramatics by
the defending champions,
who will now play Spain in
Sunday’s final. Among them:
A pair of rallies from late-
game deficits in the knock-
out stage, coming back from
2-0 down to beat Egypt and
then 1-0 down to beat
England.

Abreakdown of Argentina
saving its best for last in
this World Cup:

June 22: Messi to seal a
group stage win: Minute:
90+5 Final: Argentina 2,
Austria 0

In the second match of the
group stage, the outcome
wasn't necessarily in doubt.
Argentina led 1-0 in second-
half stoppage time, when
Lionel Messi got his own
rebound and threaded a
blast between three defend-
ers for an insurance goal

that sealed the victory.

June 27: Messi comes
through late once again:
Minute: 80th

Final: Argentina 3, Jordan
1

Argentina led 2-1 in the
group finale, and Lionel Messi
— who had just entered the
game as a sub — had a free
kick from about 25 yards out.
He saw a gap in the wall of
Jordan defenders, sending a
low shot that skipped once
and wentinto the back of the
net for the clincher.

July 3: Martinez and an

own goal vs. Cape Verde:
Minute: 92nd, then 111th

Final: Argentina 3, Cape
Verde 2

The first match of the
knockout stage was wild,
with Argentina getting two
extra-time goals and
needing both to hold off
the Cinderella story that
was Cape Verde. Lisandro
Martinez scored in the 92nd
minute for a 2-1 lead, and
Messi served up a perfect
ball off a corner kick that
became an own goal in the
111th minute — the one that

gave Argentina a 3-2 win.

July 7: The three-goal rally
vs Egypt:

Minute: 79th, 83rd, then
90+2

Final: Argentina 3, Egypt 2

The champions looked
done in the round of 16, with
Egypt up 2-0 with 11 minutes
left before second-half stop-
page time. And then the
comeback of the tourna-
ment happened, with
Cristian Romero scoring in
the 79th minute, Messi con-
necting four minutes later
and Enzo Fernandez getting
the game-winner two
minutes into stoppage time.

July 11: A pair of late goals
to beat Switzerland: Minute:
112th, then 120+1

Final: Argentina 3,
Switzerland 1

Switzerland was down to
10 men, but sent its quarter-
final with Argentina to extra
time anyway. And eventual-
ly, Argentina got the break-
through: Julian Alvarez
scored the go-ahead goal in
the 112th minute, then
Lautaro Martinez scored in
the final moments as the
champions moved into the
semifinals with a 3-1
victory. (AP)
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: 7 MMEED HOUSING FINANCE PVT. LTD
MMM (o ssESSIoN NoTieR) | |uiTeeo BN Ca et
Cent Bank Home Finance Limited ( Poss Ess I o N N OTI c E) ek e GilgfI i::LiseoE)l(ctz:sionnll?oad,s-ec-‘ss, Gurzzrr’ama(gl-:laurl;]anac),-fZZO?;)Y

For immovable property

Whereas, The undersigned being the Authorized Officer of the CENT BANK HOME FINANCE LTD, Jaipur Branch under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security interest Act 2002 and in exercise of powers conferred under section 13(12) read
with rule 3 of the security interest (Enforcement) Rules3, 2002 issued Demand Notice Upon the Borrower/s guarantors mentioned below to repay
the amount to CENT BANK HOME FINANCE LTD, Jaipur Branch within 60 days from the date of receipt of the said notice. The borrower having
failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on me under section 13(4) of the said Act read with rules 8 of the said rules on the
date mentioned against account. The borrowers/ guarantors in particular and the public in general is hereby cautioned not to deal with the property
and any dealing with the property will be subject to the charge of the CENT BANK HOME FINANCE LTD, Jaipur for the amount and interest thereon.

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST
ACT, 2002 UNDER RULE 8(5) READ WITH RULE 8 (6) OF THE SECURITY INTEREST
(ENFORCEMENT) RULE, 2002.

NOTICE IS HEREBY GIVEN TO THE PUBLIC IN GENERAL AND IN PARTICULAR TO THE
BORROWER (S) AND GUARANTOR (S) WHOSE DETAILS ARE GIVEN IN BELOW MENTIONED
TABLE THAT THE BELOW DESCRIBED IMMOVABLE PROPERTY MORTGAGED/CHARGED TO

Name of the Borrower & Amount in THE SECURED CREDITOR THE PHYSICAL POSSESSION OF WHICH HAS BEEN TAKEN BY THE
Guarantor & Description of the Property 13(2) Notice Demand AUTHORISED OFFICER OF M/S UMMEED HOUSING FINANCE PVT. LIMITED SECURED

LAN No. Symbolic Possession]  Netice ) CREDITOR ON 10.07.2026, PURSUANT TOASSIGNMENT OF DEBT IN UHFPL, WILL BE SOLD

ON 24.08.2026 “AS IS WHERE IS”, “AS IS WHAT IS’, AND “WHATEVER THERE IS’ BASIS FOR

1. Mr. Babu Lal Pahadiya S/o Mr. Ram Lal Pahadiya (Borrower),

All that part and parcel of the propert
2. Mr. Manish Pahadiya S/o0 Mr. Babu Lal Pahadiya (Co-borrower), i

consisting of House No. 243, Mandi 10.04.2026

43,09,426/- REALIZATION OF COMPANY'S DUES.

3. Mrs. Manisha Tanwar W/o Mr. Manish Pahadiya %Co-borrower) Khatikan,” Bahar Char Darwaja, Jaipur, 15.04.2026 + Interest DESCRIPTION OF THE IMMOVABLE PROPERTY WITH KNOWN ENCUMBRANCE, IFANY
LAN: HL-01204010000223, Top-Up 01204020000240 Rajasthan, admeasuring 179.40 Sq. Mt. bl & Other PROPERTY DESCRIPTION:
& 0120402000084 Boundaries: North - Road; South - Road; [y 2 07 5996 [NKSIUSHMN | ALL THAT PART AND PARCLE OF PROPERTY BEARING PATTA NO.44, BOOKNO.311, MISAL

East - Road; West - House No. 244.
Place : Jaipur, Date: 16.07.2026 Authorized Officer, Cent Bank Home Finance Ltd., Jaipur
Branch : F-111, First Floor, Sangam Tower, Church Road, Jaipur-302001, Phone: 0141-4011608, www.cbhfl.com

NO.05 DATED 03-06-2022, SANKALP NO.01 DATED 05-10-2022, ADMEASURING AREA 1572
SQ.FT,, SITUATED AT GRAM NAYA KHEDA, GRAM PANCHAYAT BORDA PANCHAYAT SAMITI
SHAHPURA DISTRICT BHILWARA RAJASTHAN.BOUNDED AS EAST- SELF LAND WEST-
SHANKAR/ CHANDRABAIRWA NORTH-AAMRASTA SOUTH-BHAIRU/KHANABAIRWA

“PHYSICAL POSSESSION WILL BE HELD AT UMMEED HOUSING FINANCE LTD, 3RD FLOOR,
OFFICENO. 303, AXIS MALL, BHAGWAN DAS ROAD, C-SCHEME, JAIPUR, RAJASTHAN - 302001”

industry giants
speak,

RAVI KUMAR DISTILLERIES LIMITED BORROWER/S & GUARANTOR/S | 1-DATE & TIME OF AUCTION 1.RESERVE PRICE
CIN: L51909PY1993PLC008493 NAME & ADDRESS 2LAST DATE OF SUBMISSION _ | 2.EMD OF THE
Regd. Office: C- 9 & 10, Industrial Estate, 2nd Main Road, OREMDES DATEATIMEORIEE]| INRRORERI)
Thattanchavady, Puducherry - 605 009. PROPERTY INSPECTION 3. BID INCREMENT
Ph : 0413-2244007, 2248888, 2248887 1. DEVI LAL BAIRWA S/O MAGNA BAIRWA 1) AUCTION DATE: RESERVE
E-mail: cs@ravikumardistilleries.com (BORROWER) 2. MAGNA  CHAMAR S/0 24.08.2026 PRICE:
Website : www.ravikumardistilleries.com g:sﬁ%ﬁlgm\%g Ml&%‘:ﬁo;;g“l’v"fﬁ)cg- BETWEEN 12:00 PM TO 1:00| RS.8,63,000/-
-] PMWITH UNLIMITED EARNEST
- NOTICE OF SPECIAL WINDOW FOR RE-LODGEMENT BORROWER) ALL ABOVE RESIDING AT-| EXTENSION OF 5MINUTES |  MONEY
OF TRANSFER REQUESTS OF PHYSICAL SHARES gﬁllFLi\‘,/VVﬁR%g:j\A—é_/r\HAm%\q/-}‘tié“HEDA BORDA 2) LAST DATE OF DEPOSIT:
I n Notice is hereby given to inform that SEBI vide its circular No. HO/38/13/11(2) 2026- LAN. No. LXBHL02923-240024408 ST e ot | RS 865300
u MIRSD-PoD/}/3750/2026 dated 30" January, 2026 has decided to open a special window LOAN AGREEMENT DATE: 28.04-2023 e A U BID
only for a period of one year from 5" February, 2026 to 4" February, 2027 for re-lodgement LOAN AMOUNT RS.6,00,000/-TOTAL AMOUNT ‘00 PM. (IST) INCREMENT
. . ' o g 6,00, DATE OF INSPECTION: | RS.15000/- &
of transfer deeds, which were lodged prior to the deadline of 01t April, 2019 and rejected/ DUES RS.7,92.357- AS ON 08-JUI-26 + .
returned/not attended to due to deficiency in the documents/process/or otherwise. FURHER INTEREST AND OTHER CHARGES 1 ﬁgifmo?g 4'BOE0TI"’:IIE(EI,S‘T) MIL’;JL%[:'(I:.:S
During this period, the securities that are re-lodged for transfer (including those requests FROM 09-JUI-26. ) ) i

that are pending with the Listed Company/RTA, as on date) shall be issued only in demat
mode. Due process shall be followed for such transfer-cum-demat requests. The Company
and the RTA have formed focused teams to attend such requests. Kindly refer below matrix

with regards to the applicability of lodgement:

TERMS AND CONDITIONS OF AUCTION

1.The Auction will be conducted through inviting offline sealed tenders.2. The EMD mustbe
deposited on or before scheduled EMD date & time by DD/Pay order/NEFT/RTGS in favor,
of Ummeed Housing Finance Pvt Ltd A/c no. 50200021387303, IFSC- HDFC0003906.3.

In-depth Q&As with

Execution date of | Lodged for transfer | Original Security | Eligiole {0 lodge The successful bidder shall deposit 25% of the bid amount including EMD immediately!

m a r ket m ave n S - transfer deed before Apri 01, 2019 gve;itlgﬁ:t% mmt/ri]r?d%w%m after the declaration of the successful bid or very next day and balance 75% within 15 days

Before April 01, 2019 |No (itis fresh Yes - v - from the date of confirmation of the sale. 4. In case of failure to deposit the balance amount|

' lodgement ) within the stipulated time, the EMD and the amount already deposited shall be forfeited and

e Ve r y M O n d ay Before April 01,2019 |Yes ( it was rejected/ Yes v the property shall be re-auctioned. 5. The sale is subject to confirmation by the Secured

returned earlier) Creditor.6. The Secured Creditor reserves the right to accept or reject any or all bids without|

. . Before April 01, 2019 Yes No X assigning any reason. 7. All expenses related to stamp duty, registration and other,
I n B u S I n e SS S ta n d a rd . Before April 01, 2019 No No X incidental charges shall be borne by the successful bidder.

Date: 17-JULY-2026
Place: Gurugram, Haryana

The eligible investors can submit their requests along with requisite documents to the
Company or RTA of the Company at below mentioned address.
Company Secretary Registrar and Transfer Agent:

RAVI KUMAR DISTILLERIES LIMITED |KFin Technologies Limited

Regd. Off.: C-9, C-10, Karvy Selenium, Tower- B, Plot No. 31 & 32,
; f Financial District, Nanakramguda,

!Pr?;nsrzgzlcﬁifsyznd Main Road, Serilingampally Mandal, Hyderabad,

Tel -500032.
Puducherry-605009. Tgﬁg%r]gﬂszzgz
Tel.: 0413-2244007.

Toll-free number: 18003094001
Email: cs@ravikumardistilleries.com E-mail: einward.ris@kfintech.com
For Ravi Kumar Distilleries Limited
Sd/-
Manohar Waman Oak
Company Secretary & Compliance Officer

Sd/- Authorized Officer Mr. Gaurav Tripathi Mob-9650055701
For Ummeed Housing Finance Pvt. Ltd

To book your copy,
SMS reachbs to
57575 or emaill
order@bsmail.in

Place : Puducherry
Date :16.07.2026

s OMKARA OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED
S CIN No: U67100TZ2014PTC020363
Registered Office: No. 9 M.P. Nagar, 1st Street, Kongu Nagar Extension, Tirupur-641607, Tamil Nadu.
Corporate Office: Kohinoor Square, 47th Floor, N.C. Kelkar Marg, R.G. Gadkari Chowk, Dadar (West),
Mumbai - 400028.

ENGAGED IN REA

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S OM KRISHNA DEVELOPERS PRIVATE LIMITED

L ESTATE ACTIVITIES AT NEEMRANA AND HARIDWAR

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

POSSESSION NOTICE - APPENDIX-IV (For immovable property) Rule 8 (1)

Whereas, The undersigned being the Authorised Officer of Omkara Assets Reconstruction
Pvt. Ltd, a company incorporated under the provisions of Companies Act, 1956 and duly
registered with Reserve Bank of India (RBI) as an Asset Reconstruction Company under
section 3 of the Securitization and Reconstruction of Financial Assets and Enforcement of

Security Interest Act, 2002 (“The SARFAESI Act, 2002") having CIN No
U67100TZ22014PTC020363 and its registered office at 9, M.P. Nagar, 1st Street, Kongu
Nagar Extn, Tirupur — 641607 and corporate office at 47th Floor, B Wing, Kohinoor Square,
N.C. Kelkar Road, Dadar (West) Mumbai-400028, along with its branch at Office no. 206-
207, Arunachal Building, Barakhamba Road -110001 acting in its capacity as a Trustee of
“Omkara PS 22/2020-21 Trust” (hereinafter referred as OARPL) has acquired the entire
outstanding debt lying against Mr. Purushottam Shah (Borrower/Mortgagor), and Mrs.
Asha Shah (Co-Borrower) along with underlying security interest from Fullerton India
Credit Company Limited (hereinafter referred as FICCL) under the provisions of SARFAESI
Act vide Registered Assignment Agreement dated 26.02.2021. Further the OARPL vide
Assignment Agreement dated 19/03/2025 transferred the said account to Omkara
PS$21/2024-25 Trust for initiating/continuing the legal action.

Pursuant to the said assignment of debt/financial assets, Omkara Assets Reconstruction
Pvt. Ltd. (OARPL) has stepped into the shoes of Fullerton India Credit Company Limited
(FICCL) and has become entitled to recover the entire outstanding dues and enforce the
security.

And whereas, Authorised Officer of OARPL under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under section 13(2) read with Rule 9 of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice dated 04.04.2022 calling upon the Borrower/Co-
borrowers/Mortgagor to repay the amount mentioned in the notice aggregating to
Rs.11,57,030.77/- (Rupees Eleven Lakhs Fifty-Seven Thousand Thirty and Seventy-
Seven Paisa only) as on 31/03/2022 together with further interest, expenses, costs,

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with|Om Krishna Developers Private Limited

PAN & CIN/ LLP No. PAN NO. AAAC08889J

CIN: U45200DL2006PTC155377

Registered office: -

H-10/103, 1ST FLOOR, EXPRESS ARCADE
NETAJI SUBHASH PLACE, PITAMPURA, NEW
DELHI, Delhi, India - 110034

3. |URL of website NA

4. |Details of place where majority of fixed |Neemrana, Rajasthan and Haridwar,

assets are located Uttarakhand

5. |Installed capacity of main products/ Not Applicable

services

6. |Quantity and value of main products/
services sold in last financial year

7. [Number of employees/ workmen

8. |Further details including last available
financial statements (with

schedules) of two years, lists of
creditors are available at URL:

2. |Address of the registered office

Not Applicable

NIL

URL for Last available fi ial

as available at MCA and List of Creditors:
https://drive.google.com/drive/folders/1BO
QHjXz1HAig_0yLmYAMT-nKiqdKOTne
?usp=drive_link

URL for Detailed Eol Documents:
https://drive.google.com/drive/folders/1kWpiPIW
_Neqy6EQeeiYZXh26PubrCbBi?usp=drive_link

9. |Eligibility for resolution applicants under
section 25(2)(h) of the Code is
available at URL:

10. i';i:tred:tte for receipt of expression of - |16.08.2026 charges, efc. fillthe date of actual paymentwithin 60 days from the date of receiptof the said
11. | Date of issue of provisional st of Upto 26.08.2026 notice.
prospective resolution applicants Although Borrower/Co-borrowers/Mortgagor, having failed to repay the amount, as per
12.|Last date for submission of objections to|Upto 31.08.2026 notice dated 31.07.2020 issued under section 13(2) of SARFAESI Act. The Authorised
provisional list Officer of Omkara Assets Reconstruction Pvt. Ltd., duly appointed under sub-section (12)
13.|Date of issue of final list of prospective |Upto 10.09.2026 of section 13 of the SARFAESI Act, 2002 has taken Physical possession of the following
resolution applicants secured assets/immovable/movable properties described herein below in exercise of
14.|Date of issue of information Upto 15.09.2026 powers conferred on him under sub-section (4) of section 13 the said [Act] read with Rule 8
memorandum, evaluation matrix and ofthe Security Interest Enforcement Rules, 2002 on this 14.07.2026.
request for resolution plans to . . . .
prospective resolution applicants The‘Borrower/Co-borrgwers/Mortgagor in particular anq the publlc in general is hereby
15. | Last date for submission of resolution _|Upto 15.10.2026 cautioned not to deal with the secured asset and any dealings with the secured asset will be
plans subject to the charge of the OARPL for an amount of Rs.11,57,030.77/- (Rupees Eleven
16.| Process email id to submit Expression | Process email id: okd.cirp@gmail.com and Lakhs Fifty-Seven Thousand Thirty and Seventy-Seven Paisa only) as on 31/03/2022
of Interest physical copy at Building No. 11, 03rd Floor, together with further interest, expenses, costs, charges, etc. till the date of actual payment

Hargovind Enclave, Vikas Marg, Delhi-110092.
17. | Details of the corporate debtor’s NA

registration status as MSME
*The project of the Corporate Debtor is presently not registered with RERA, BIDA or any
other competent development/regulatory authority, as per the information and records
available with the Resolution Professional.

and realisation.

The Borrower/Co-borrowers/Mortgagor attention is invited to the provisions of sub-section
8 of Section 13 of the Act, in respect of time available, to redeem the secured assets.
The details of the assets/ properties hypothecated/ assigned/ charged/ mortgaged to
OARPL n the above account and whose possession has taken are given hereunder:
DESCRIPTION OF IMMOVABLE PROPERTY: ALL THAT PIECE AND PARCEL OF PLOT
NO. 3, COMMERCIAL BLOCK KNOWN AS “VEER SAVARKAR’, JODHPUR
ADMEASURING AREA 731.25 SQ FT, JODHPUR RAJASTHAN-342001" IN THE NAME
OF MR. PURUSHOTTAM SHAH. BOUNDARIES- EAST: SHOP NO.2, WEST: SHOP
NO.4, NORTH: ROAD, SOUTH: SHOP NO. 44
Date: 14/07/2026 For Omkara Assets Reconstruction Private Limited
Place: Jodhpur (Acting in its capacity as a Trustee of Omkara PS$21/2024-25 Trust)
Authorized Officer

A

Sd/-

CMA Vijender Sharma

Resolution Professional - M/s Om Krishna Developers Private Limited

Date: 17.07.2026 Registration no. IBBI/IPA-003/IP-N00003/2016-2017/10022
Place: Delhi Address: VRSA INSOLVENCY PROFESSIONALS LLP
Building No. 11, 3rd Floor, Hargovind Enclave, Vikas Marg, Delhi-110092

Reg. Mail Id: vijender@vsa.net.in, Process Mail id: okd.cirp@gmail.com

Ph: 9810166877, AFA valid upto 31.12.2026

N

-

W,
B
-

iy h

5
Ay
R

Aty
3

[

m =1 ASSET RECONSTRUCTION COMPANY (INDIA) LTD. (ARCIL)
rCI I Acting in its capacity as Trustee of various Arcil Trusts | Arcil office: The Ruby, 10th floor, 29, Senapati Bapat Marg, Dadar (West) Mumbai-400 028
Premier ARC Website: https://auction.arcil.co.in; CIN-U65999MH2002PLC134884

AUCTION NOTICE

PUBLIC NOTICE FOR SALE THROUGH ONLINE E-AUCTION IN EXERCISE OF THE POWERS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT) READ WITH RULES 6, 8 & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Notice is hereby given to the public in general and to the Borrower (s) / Guarantor (s) / Mortgagor (s), in particular, that the below described immovable property/ies mortgaged/charged to the
Asset Reconstruction Company (India) Limited, acting in its capacity as Trustee of various Arcil Trusts (“ARCIL”) (pursuant to the assignment of financial asset vide registered Assignment
Agreements), will be sold on “As is where is”, “As is what is”, “Whatever there is” and “Without recourse basis” by way of online e-auction, for recovery of outstanding dues of together with
further interest, charges and costs etc., as detailed below in terms of the provisions of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (“Act”) read with Rules 6, 8 and 9 of the Security Interest (Enforcement) Rules, 2002 (“Rules”).

Name of the Outstanding amount ; Earnest .
Borrower / Co-Borrower/s / Trust Name & as per SARFAESI Possession Date Type of Money Reserve Date & Time of
Guarantor/s / Mortgager/s Selling Notice dated type and of Property | pepsit Price | E-Auction/ website
5 3 4 3% LAN No. 9ag Bank Name 25-Sep-2025 date Inspection | and Area (EMD) for Auction
£ s : 1. KISHAN LAL GURJAR S/0 CHHOTU | Arcil - Trust -2026 Rs 607402.47/- Physical on As per Residential Rs. Rs. 31-08-2026 at 4:00
LAL GURJAR (Borrower) - (Rupees Six Lakh Seven 3-June-26 request 1,90,400/- | 19,04,000/- PM
2. SAMTA KUMARI GURJAR S/o MANGI Thousand Four Hundred 2400 SQ.FT (Indian (Indian
LAL (Co-Borrower) SK FINANCE | Two Paise Forty Seven Only) Rupees One Rupees
LIMITED (SKFL) | further Interest thereon + Lakh Ninety | Nineteen
8. RAMSWROOP GURJAR S/0 MANGU Legal Expenses Thousand | Lakh Four
GURJAR (Guarantor)
) Four Thousand
LAN: Hundred only)
SMSHSPLONS000005777040 only)

ALL THAT PART AND PARCEL OF RESIDENATIAL PROPERTY IS SITUATED AT GRAM PANCHAYAT BOREDA, KOTDI, BHILWARA, RAJASTHAN ADMEASURING 2400 SQ.FT. East: BHARU, West :
ROAD, North : DEVI, South : BHERU
Pending Litigations known to ARCIL
Last Date for submission of Bid
Demand Draft to be made in name of:
RTGS details

Name of Contact person & number

NIL Encumbrances/Dues known to ARCIL
Same day 2 hours before auction Bid Increment amount:
Arcil-Trust-2026-006 Payable at Par

Bank A/c no.: 57500001784375 | Bank Name: HDFC | IFSC: HDFC0000542 | Branch Address: KAMALA MILLS COMPOUND

Javed Khan-9216021352

NIL
As mentioned in the BID document

Business Standard
Insight Out

Terms and Conditions: 1. The Auction Sale is being conducted through e-auction through the website https://auction.arcil.co.in and as per the Terms and Conditions of the Bid Document, and as per
the procedure set out therein. 2. The Authorised Officer (“AQ”)/ ARCIL shall not be held responsible for internet connectivity, network problems, system crash down, power failure etc. 3. At any
stage of the auction, the AO may accept/reject/modify/cancel the bid/offer or post-pone the Auction without assigning any reason thereof and without any prior notice. 4. The successful
purchaser/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase consideration, stamp duty, registration fees, etc. that is required to be paid in order to get the
secured asset conveyed/delivered in his/her/its favour as per the applicable laws. 5. The intending bidders should make their own independent enquiries/ due diligence regarding encumbrances,
title of secured asset and claims/rights/dues affecting the secured assets, including statutory dues, etc., prior to submitting their bid. The auction advertisement does not constitute and will not
constitute any commitment or any representation of ARCIL. The Authorized Officer of ARCIL shall not be responsible in any way for any third-party claims/rights/dues. 6. The particulars specified in
the auction notice published in the newspaper have been stated to the best of the information of the undersigned; however undersigned shall not be responsible/ liable for any error, misstatement or
omission. 7. The Borrower/ Guarantors/ Mortgagors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rules 8 and 9 of the Security Interest (Enforcement)
Rules, about the holding of the above mentioned auction sale. 8. In the event, the auction scheduled hereinabove fails for any reason whatsoever, ARCIL has the right to sell the secured asset by any
other methods under the provisions of Rule 8(5) of the Rules and the Act.

D businessstandard X bsindia business-standard.com

Sd/- Authorized Officer

Date : 17-07-2026 Asset Reconstruction Company (India) Ltd.

Place : Rajasthan
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